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and 5th December, 1977 and a full dav's
strike on 27th September, 1977. 't is
not possible to assess the loss that .he
banks might have suffered due {o
these strikes.

(f) Information is being collected and
will be laid on the Table of the Hous-.

Distribution system of essential
commodities

*455. SHRI C. K. JAFFER SHA-
RIEF:
SHRI ISHWAR CHAUDHRY:

Will the Minister of COMMERC
AND CIVIL SUPPLIES AND O
OPERATION be pleased to state:

(a) whether it is a fact that Gov-
ernment have announced jts policy e
constitute at all district levels Advi-
sory Committees to review the work-
ing of and advise on the distribution
system of essential commodities;

(b) if so. the details regarding
their composition and functions; and

(c) whether Government will also
clarify about the pos:tive role such
committee will have to play in effect-
ing practical improvements in the
public distribution system specially
when Government have announced
their decision for single zone gystem
without even consulting the State
Governments”?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES & COOPERATION
(SHRI KRISHNA KUMAR GOYAL):
(a) Yes, Sir.
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(b) and (c). A copy of the communi-
cation issued by the Central Govern-
ment to all State Governments und
Union Territories, which gives the de.
tails of the guidelines and the role
envisaged for the Committees, is 1ud
on the Table of the House. (Placed in
Library. See No. LT-1384/77).
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Scaling down of over-head margin (b) whether the margin charged by
charged by S.T.C. S.T.C. on transactions is very often

more than 20 per cent; and
*458. SHRI B. K. NAIR: Will the

Minister of COMMERCE AND CIVIL (c) whether as a measure of en-
SUPPLIES AND COOPERATION be couraging producers of export goods
pleased to state: and of giving relief to consumers of
imported materials and articles, the

(a) the profits made by the S.T.C. S.T.C. propose to consider scaling

during the last fivé years, down the over-head margin substan-





